@ g/ ' i ' . NATIONAL COMPANY LAW TRIBUNAL
- . AHMEDABAD BENCH
- AHMEDABAD

Co. Appeal No. 42/58, 59, 213/NCLT/AHM/2018

- Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
B ~ Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

o ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD -
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 15.02. 2018

Name of the Company: ' _ Di'mpl'e Khetan _
Prime Customer Services Ltd & Ors.

Section of the Companies Act: Section 58, 59, 213 of the Companies Act, 2013

- S.NO. NAME (CAPITAL LETTERS

DESIGNATION _ REPRESENTATION  SIGNATURE
1. VIS /—(/«’rc J_ v ANE ' ADVOCATES APPLICA T S

Nipwun SiPalVl
) -

ORDER

' Learned Advocate Mr Vlshal Dave with Learned

Advocate Mr. N1pun Slnghw '
present for Appellant None present for Respondents -

_ Proof of service of copy of pet1t1on on Respondents ﬁled

At request of Appellant counsel.

o L1st the matter on l4.03.2018.

MAN ORAMA KUMARI ' ' BI RAVEEN DRA BABU
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 15th day of February, 2018,




